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men and their families by sale of flags.
There is no proposal for constituting a
fund as such by the Central Government.

Implementation of Resolution on Langunage
Policy

*1645. SHRIS. C. SAMANTA :
SHRI MARASOLI

MARAN :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the steps taken to implement the
resolution on the language policy which
was passed by Parliament along with the
Official Languages (Amendment) Act ;

(b) whether Government propose to
convene a Conference of the Chief Minis-
ters to discuss the language policy with a
view to equalise the burden imposed on a
section of the people as a result of the
said Act and the resolution ; and

(c) if so, when ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Brie-
fly, the present position regarding the
steps taken for the implementation of the
Resolution is as under : —

Paras : 1| and 2—The Ministries of
Bducation, Law and Information and
Broadcasting have been requested to pre-
pare programmes for the spread and deve-
lopment of Hindi and other languages
meationed in the Eighth Schedule to the
Constitution. The Ministry of Home
Affairs will shortly take steps to prepare a
programme for the use of Hindi for officia!
purposes of the Union.

Para : 3—Progress made in the imple-
mentation of the three-language formula
is periodically assessed and where neces-
sary the State Governments are requested
to take further necessary measures.

Para : 4 (a)—Various suggestions for
the equalisation of burden are under consi-
deration.

Para : 4 (b)—The Union Public Service
Commission are engaged in examining the
various practical aspects involved in the
introduction of the additional media for
the Combined Competitive Examination,
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(b) No such decision has yet been
taken.

(c) Does not arise.

Explosives found near Chharra Air-strip
Purulia

*1646. SHRI HEM BARUA : Will
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that eleven
wooden boxes containing high explosives
were found sometime back near Chharra
airstrip, about four miles from Purulia ;

(b) whether it is also a fact that explo-
sives were found in different parts of
Calcutta and elsewhere in the country
during the last three months ; and

(c) if so, the details of these discoveries
and the measures taken by Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (c).
Information has so far been received only
from some State Governments/Union Ad-
ministrations which is given in the state-
ment placed on the Table of the House.
[Statement Placed in Library. See No.LT—
1158/68). Information in respect of the
remaining States/Union  Administrations
will be laid on the Table of the House as
soon as received.

Delay in 1. A. C. Services

_9395. SHRI MURASOLI MARAN :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether departure of Indian Air-
lines Corporation’s Delhi-bound Caravelle
was delayed at Madras on the 2nd April,
1968 for some hdurs because of puncture in
the nose-wheel tyre ;

(b) whether it is a fact that spare tyre
was brought from Calcutta for replace-
ment ;

(c) if so, the reasons for not - keeping -
spare-tyres at Madras ;

(d) the list of spare-parts which were
not available at Madras on that day but
were available at Calcutta ;

(e) the reasons for got kee’:in' thg
jame at Madras ; and '





